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LOK SABHA

Thursdayj 20th May, 1954

The Lok Sabha met at a Quarter Past
Eight of the Clock

{M r . D eputy-S peaker in the Chair'}

QUESTIONS AND ANSWERS

[No Questions: Part I not published]

7860

respectively. These figures are how­
ever in tons and not in gallons as 
stated by me.

C30MM1ITTEE ON AjBSEINCE CMP 
MEMBERS '

P resentation of T hird R eport

Shri Altekar (North Satara): I beg
to present the Third Report of the 
Committee on Absence of .Members 
from sittings of the House.

18-15 A.M.

PAPERS LAID ON THE TABLE

S t atem en t  CORRECTING reply given to
A S upplem en tary  Q uestion

The Parliamentary Secretary to the 
Minister of Production (Shri R. G. 
Dubey): I beg to lay on the Table a 
copy of the statement, correcting the 
reply given to a supplementary ques­
tion on starred question No. 932 on
the 11th March, 1954.

STATEMENT

Arising from Starred Question No. 
032 in the Sabha on the 11th March
£1̂ 54, a supplementary question was 
^ e d  by a Member as to the total 
Capacity of the refineries being set 
tip in India. I stated the capacity ot
t h e  three refineries, viz., Burmah- 
Shell, Standard Vacuum and Caltex, 
jto be 2 million gkllbiis, 1*2 million gal* 
Ions and (̂ '5 milKon gallons per year
' 196 LSD ' ‘

SPECIAL MARRIAGE BILL—Contd,

Mr. Deputy-Speaker: The House
will now proceed with the further
consideration of the motion moved b j
the hon. Law Minister. Shri Somana 
was in possession of the House.
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